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Applicant (s)

'V ER SU S

t &
Respondent (s)

A  copy, of the ORDER dated............. . . .  passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.
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\ s h r i  P .C .C handak  r e p ,, by
S h r i s .A.D h arm ad h ik ari f o r  r e s p o n d e n ts

L ea rn ed  c o u n s e l  f o r  a p p l i c a n t  h a s  m oved  
HA 9 7 5 /0 5  t o  w ith d ra w  t h e  OA.

L ea rn ed  c o u n s e l  f o r  r e s p o n d e n ts  s u b m its  
t h a t  h e  h a s f i l e d  a s h o r t  r e p l y  and t h a t  
t h i s  T r ib u n a l h a s  n o  j u r i s d i c t i o n  t o  
d e c id e  t h e - m a t t e r  r e g a r d in g  BSNL.

The MA i s  a l lo w e d  and t h e  a p p l i c a n t  i s  
p e r m it t e d  t o  w ith d r a w  t h e  OA*

The c$..^is d i s m is s e d  a s  w ith d raw n  w ith  
p a r  l ib e r ly  t o  a p p ro a ch  a p p r o p r ia t e  fo ru m .
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GRPR-U9-CAT Jabalpur-J-J2-99-!500 Forms.
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